$~15
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ CS(COMM) 516/2023, 1.A. 14145/2023 & 1.A. 504/2024.

ZYDUS HEALTHCARE LIMITED & ORS. ... Plaintiffs

Through:  Mr. Chander Lall, Sr. Advocate with
Ms. Bitika Sharma, Ms. Aadya Chawila,
Ms. Nandini Choudhary, Mr. Yashi
Aggarwal and Mr. Abhinav Bhalla,
Advocates.
Versus
ALDER BIOCHEM PRIVATE LIMITED ... Defendant

Through: Ms. Sucheta Roy and Mr. Kiratraj
Sadana, Advocates.

CORAM:
HON'BLE MR. JUSTICE ANISH DAYAL
ORDER
% 08.02.2024

1. Owing to paucity of time, it is not possible to take up this matter today.
2. Liston 15" February, 2024.
3. Order be uploaded on the website of this Court.

ANISH DAYAL, J
FEBRUARY 8, 2024/RK

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 26/06/2025 at 09:26:32



